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CENTRAL ‘ADMINISTRAT-IVE TR IBUNAL

- . T BANGALORE BENCH

Second Floor,
Commercial Complex,-
Indiranagar,
Bangalore-38,

Dated: 24 FE R 1009
KPPLICATION NO(s) 48 of 199%4.

RPPLICANTS: M.R.Viswanatha and RESPOWDENTS: Chairman and Secretary,
five others." M/o.Communications,N.Delhi & Others.

T0.

1. Sri.B.Veerabhadra, Advocate,
'126/2,Kadirappa Road,
Doddigunta Cox town,
Bangalore-5.

- QUBJECT:~ Forwarding of copies of the Orders passed by
the Central Administrative Tribunal,Bangalore,
: - XX X~

Please find enclosed herewith a copy of the
QRDER/ST“Y.URDER/INTERIM ORDER/, Passed by this Tribunal
in the above mentioned application(s) on 14=02-1994, .

1 Q£> ' - »
A AW : ' %;;7
. ’\ml?\ﬁ‘ gg: A s T PV 4
: ' U/’DEPUTY REG ISTRAR
o
oot oo

X‘ JUDICIAL BRENCHES,



Office Notes

Orders of Tribunal
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